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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI CHAN-
DRA SHEKHAR SINGH): (a) No, Sir.

(b) Does not arise.

Report of Second Press Commission
Bifurcation of DAVP

3811. DR. VASANT KUMAR PAN-
DIT: Will the Minister of INFORMA-
TION AND BROADCASTING be pleas-
ed to state:

(a) whether the Report of Second
Press Commission has been received by
Government; if so, when;

(b) whether the said Report has sug-
gested bifurcation of the Directorate of
Advertising and Visual Publicity for effi-
cient and effective functioning;

(c) whether the Report has recom-
mended the establishment of an indepen-
dant autonomous corporation in  public
sector for dealing with Government ad-
vertisements ang those from public sec-
tor undertakings both at the Centre and
State levels;

(d) whether there is a recommenda-
fion to establish a Newspaper Develop-
ment Commission to aid small; and

(e) what decisions Government have
taken on these sgpecific recommendations
if not, the reasons for the delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN):
(a) The Second Press Commission sub-
mitted its report to the Government on
the 3rd April, 1982.

(b) and (c). Yes, Sir.

(d) The Second Press Commission has
recommended  the establishment of a
Newspaper Development Commission for
promoting the development of the Press
as a whole.

(¢) The recommendations of the Press
Commission are under. consideration,

MARCH 22, 1983 .
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Pending applications for LPG connec-
tions in Orissa

3813. SHRI ARJUN SETHI: Will the
Minister of ENERGY be pleased to state:

(a) the total number of applications
for cooking gas connections pending in
the State of Orissa as on 31st March,
1982;

(b) the time by when at least fifty per
cent of the applicants are expected to
receive their connections; and

(c) whether it has come to Govern-
ment’s notice that cooking gas is Bnot
available even to the bona fide users i
that State?





